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STATISTICAL DATA OF CASES OF COMMERCIAL COURTS, COMMERCIAL APPELLATE COURTS AND MEDIATION CENTRE IN THE 
STATE OF MEGHALAYA AS PER THE NOTIFICATION DATED 29TH APRIL,2020 BY MINISTRY OF LAW & JUSTICE (DEPARTMENT OF 
LEGAL AFFAIRS), NEW DELHI , FOR THE MONTH OF OCTOBER - 2024 

i 
Form 1 

List of cases e-filed during the month 

1 Sr Court Distri ct Case No . Petit ioner Name Vs ' Advocate [ Advocate : Advocate Date of Date of e-
I No. I Respondent Name Mobile I E-mail Id ! Reg istration filing 

I I I ' I ' Number I I I 
! ( 1) I (2) (3) I ( 4) (5) I (6) (7) (8) (9) (10) 

I 
1. High Court of East Khasi - - I - - - - -

I Meq halaya Hills I 
i 2 . I Judge, Commercial East Khasi - I -

I 
- - - - -

Hil ls ! I : Court, Shil long 

I 
Form 2 

List of cases in which e-Payment of Court fees was made during the month 

Sr. 1 Court Distri ct Case No. • Petitioner Name Vs Advocate Date of [ Date of e-
No. [ Respondent Name Reg istration payment of Court 

I I Fees 
I ( 1) I (2) (3) (4) (5) (6 ) (7) (8) 

1. High Court of East Khasi Hills - - - - -

Meghalaya 
2. Judge, Commercial East Khasi Hills - - - - -

Cou rt, Shillong 

' 



Form 3 
List of cases in which Electronic Service of Process has taken place during the month 

' 
I 

Sr. Court • District Case No. Petitioner Name Vs Advocate Date of Date of 

I No. I Respondent Name I Registration Electronic 
I 

I 
Service of 

! I 

I I Process 

( 1 ) (2) (3) (4) (5) I (6) (7) (8) 

1. High Court of I East Khas i Hil ls - - I - - -

Meg ha lava ' 

; 2. 
1 Judge, Commercial I East Khas i Hi ll s - - I 

- - -

I Court , Shi llonq 

Form 4 
List of total no. of cases randomly allocated during the month 

Sr. Court 1 District Court Name Court No. Case Type Case Count (No. of 

No. cases randomly 
allocated) 

( 1) (2) (3) (4) (5) (6) (7) 
: 1. Hig h Court of Meghalaya East Khasi Hills - - - -

2 . Judge, Commercial East Khasi Hi ll s - - - -

Court , Shillonq 



I .. 
I 

Sr. Court 
No. 

(1) _ _ (2) 
1T7 High Court of 

1 
Megha laya 

I 
2. Judge, Commercial 

Court , S hil long 

Form 5 
List of cases in which Case Management Hearing was held during the month 

District 

(3) 
' East Khas i 

H ills 

East Khas i 
Hill s 

Case No. 

(4) 

Petitioner Name Vs 
Respondent Name 

(5) 

Form 6 

Advocate 

(6) 

I 

I 

Contested commercial cases disposed during the month 

Sr. I Court Districi , Case No. Petitioner Name Vs Advocate Date of Whether Date of Days 
No · Respondent Name Reg istratio Urgent Decision for 

n Re lief dispos 
was al 
sought 

l 
and Pre-
Institution 
Mediation 

( 1) (2) (3) ( 4) (5) (6 ) (7) (8) (9) (10) 
1. High Court East - - - - - - -

of Khas i 
Meghalaya Hil ls 

2. 1 Judge, East Commercia l State Bank of India Miss A 19-02-2024 - 01-1 0-2024 -

Commercial Khasi Money Suit Vs Syiem Adv 
Court, Hills 16/2024 Sourav Dutta 
Sh il long Vs 

-
3 Judge , East Commercial State Bank of India Miss A 03-04-2024 - 01-10-2024 -

Commercial Khasi Money Suit Vs Syiem Adv 
Court, Hills /40/2024 Udaiveer Pratab 
Shi llong Singh Vs 

-

, Date of Date of case 
, Reg istration Management 1 

Hearinq ! 
(7) (8) 7 

I 

I 

Nature of Date Number Act 
Disposa l of of days Sectio 
(Conteste executi for n 
di on of executio 
Settled) decree n of 

decree 
from 
date of 

I decision 

( 11) ( 12) ( 13) ( 14) 

- - - -

Plaint - - -
Returned/ 
Contested 

Plaint - - -
Returned/ 
Contested 



.. 
1 4 

1 
Judge , 
Commercial 

1 Court 
' Shillong I 
I 

I 
' 5 I 

I 
Judge, 
Commercial ' 

I Court, 
I 

I 
Shi llong I 

' 
I 

I 
6 Judge, 

I 

Commercial 
Court, 
Shillong 

I 7 i Judge, 
i Commercial 

Court, 
Sh illong 

I 
I 8 I Judge , I 
I 
! Com mercia l 

I 
Court, 
Shillonq 

East i Commercial 
Khasi ' Money Su it 
Hi lls ; 12/2022 

East 
I 

Commercial 

I 
Khasi Arbitration 
Hills Execution 

I 7/2022 

East Commercial 
Khasi Money 
Hills 17/2023 

East Commercia l 
Khasi Money 
Hills Execution 

2/2024 

East I Commercia l 
Khasi MS Misc 
Hills Case 8/2024 

I 
I 
I 
I 

I 
I 

I 
I 
I 

Amrus Jarain 
Vs 

Sunil Kumar Ra i 

Ra binderj it Singh 
and Sons 

Vs 
NPCC and Di rector 

General Assa m 
Rifles 

Mayven T 
Marbaniang 

Vs 
Christerfils Shira 

Cajee 

State Bank of India 
Vs 

Amzad Khan 

Reram Strombringe 
rs 
Vs 

MS Kottonmod 

Shri R ' 26-05-2022 1 07-10-2024 I I Withdrawn/ 

Marbaninag Contested 

Adv 
l 

i Vs I 

I 
T Chanda I 

I I 
Adv I 

Smti RP N I 19-12-2022 os-10-2024 I : Decree - - - - -

I Ma rak Adv 
I I I Satisfied/ 
I I ' 

I Contested I 
I I I I 

Vs I I I i 
Shri R I 

I I I 

i Debnath Sr I I I 
i 

I Adv I I i 
Smti R : 18-07-2023 - 1 19-10-2024 - I Disposed - I - -

Kharmawlon ,
1 

1 otherwise/ I 
g Adv 

1 

Contested 
' I 

I I Vs 
Sh ri S Jinda l I 

Adv I 

Shri B Barua 22-10-2024 - 23-10-2024 - Transfe r/ - - -
Adv Contested 

Vs 
- I 

I Shri T 1 14-08-2024 I - 25-10-2024 - Allowed/ - - -
Marngar Adv Contested 

I 

I 



.-. 
Form 7 

Summary of Commerc ial Cases during the month 

Sr. Court 1 District Total number of cases Total number of cases 

I 
Total number of Total number of cases 

No. ' I 1 pending on the 1 s: day of instituted during the cases disposed pending at the end of 

I I the month month 1 during the month the month 
( 1) i (2) (3) (4) (5) I (6) (7) I 

1. ' High Court of East Khasi Hills 3 1 I 4 I -

Meghalaya I I 

2. Judge, Commercial East Khasi Hill s 156 
I 

3 10 149 
Court, Shi llong I 

I I I 

G(i): Mediation Data on Monthly Basis 

List of cases rece ived for Pre-Institution Mediation and Settlement and Settlement during the month 

Sr. Na me of Med iation I Tota l nu mber of Tota l number of j Total number of Total number of non- Total number of applications 
No. Centre [For \ appl ications pending appl ications received cases settled during starter cases during pending 

example, DLSA or on the 1 s: day of the during the month the month the month at the end of the month 
Main Mediation month 

I Centre Mumbai] 

I ( 1) I (2) (3) (4) (5) (6) (7) 
I 

1. Shillong Mediation 69 nos 14 nos I NIL 13 nos ( Non- Starter) Total= 69 nos. 
Centre, Shillong. 1 no (Failure) (67 nos of applications are in the pre-

mediation stage and notices have been 
served and 2 nos. are pending in 
mediation) 


